
Jlerira near Surat bued On BombQ' 
HW1t Gas; 

(It) if so, when is the dnal decision 
'li1ld7 to be taken; 

(e) the amount of capital outlay in. 
.ahed therein; and 

ttl) when is the proposed Complex 
likely 'to .art functioning? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SBBI lIEERENDRA PATIL): Ca) 
GoW"rnment of Gujarat have apolied 
10r an industrial licence tor setting up 
.. :Petrochemical Complex for the manu-
'fttdu11e of various petrochemicals in 
tile State of Gu;arat. 

(b) Government has yet to take a 
decision on the ownership of this com-
.P)ex.. 

(r) Tbe total investment, including 
int.e-rest during constructIon is estimat-
ed at abcut Rs. 780 crores. 

(d) n is not possible to indicate at 
"this stage when this complex will ~tart 
..f'UDd:iDnlng. 

lDdo..Nepal Hydro-EI~tric Projects 

4254. SHRI ANAND SINGH: Will the 
Minister of ENERGY AND COAL be 

-plensed to sta'1.e: 

(a) tht~ number and names of Indo-
Nepal fjydr~-electric projects under 

'COns.truction and consideration' , 

(b) the total expenditure thereon 
and the share of the Government of 
lndia; and 

(e) thei~ generation capacity and 
)lOWer Hvallable for Indian consump-
~on! 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
-:BAM MAHAJAN): (a) The only proJect 
now uncer construction as an Indo-

• _epa! IJydro Electric Project is De"'l~
llat j-'>I·oject. 

Other multi-purpose Projects under 
-eoDSideration of the Government are 
"Pan~beswar, Poorn~irit Karnali, Bag_ 
ftlBt~ Kosi, Kankai and Western Rapti. 

(b) For Deviihat the estimated Col"-
of project as per proJect ~port is as. 
25.2 crore (Rs. 29.07 crores N~pal cJt-
rellcy). This expenditure al per terms. 
of agreement will be provided as iJ"ant 
by the Government of India. The es-
timates in respect ot Projects under 
consideration have not yet been fina-
lised. 

(c) The genera~i"n. capacity of 
Devighat is 3 X 4.7 JovIW, whereas the 
details of generation capacity of pro-
jects under consideration and tl14! 
power t,hat would be available tor India 
have not been finaiised as yet. 

Import of Generators for Idukkl 
Hydro-Electric Project 

4255. SHRI E. K. IMBICHIBAVA: 
Will the Minister of ENERGY ANO 
COAL be pleased to state: 

(a) whether Government refused 
permission to import three ,enerators 
for the second stage for expansion of 
Idukki Hydro-electric power station; 

(b) if sO, what was the reason; 

(c) did the Government of Canada 
offer an.y grant or aid to lJUY these 
generators; and 

(d) were the Canadian generators 
cheaper than the generators made by 
BHEL? 

THE MINISTER OF STATE IN lHE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) to (d). The 
question of importing the generating 
equipmen t for Idukki Sta,e-II from 
Canada is under active consideratlon. 

Technological Transfer ft'om Norway 

4256. SHRI SUBHASH CfIANDRA 
BOSE ALL URI: Will the Minister of 
PETROLEUM AND CHEMICALS be 
be pleased to sta.te what are the de-
tails of the large scale technological 
transfer from Norway to India in the 
field of off shore oil exploration and 
its production? 

THE MINISTER OF PETROLEUM, 
AND CHEMICALS AND FER'! ILIZERS 
(SHRI VEERENDRA PATIL): There 
is no such transfer 0f technology !rom 




